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313. PROF NARAIN CHAND 
PARASHAR; Will the Minister ot 
HOME AFFAIRS be pleased to state: 

(a) whether Government have re-
ceived any requests from the \vidoW3 
ot the Freedom FighterslEx-INA per-
sonnel from Himachal Pradesh for 
the sanction of pensions to them, after 
the stoppage of pensiollt3 consequent 
llpon the deaths of their husbands; 

(b) it so, the number of such 
widows, di8trict-wIse, alongwith the 
dates; 

(e) whether any of these caseCIC 
havp since been finalised and the 
pensio~ ,anctioned to the widow.; 

(d) it 10, the number of aueh 
widows as have been liven pensicma; 
and 

( e) the time bJ' wb!cb the ~~ 
lng eases would be finalised? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF· 
FAIRS (SHRI YOGENDRA MAK .. 
WANA): (a) to (e) A statemen\ is 
attached. The pending Cases 'Will bit 
finalised as soon as the further in-
formationldocumentary evidence re-
quired, which is still awaited, is re-
ceived either from the applical'.ts or 
from the State GovernmentlMillt8.ry 
Records Offices. 
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